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The Housea then adjourned for lunch atl twenty-eight minutes past
twelve of the clock.

The House reassembled after lunch at thirty-four minutes
past two of the clock,

The Deputy Chairman in the Chair.
PRIVATE MEMBERS RESOLUTION

Re: Developmeni-Plans for the new States of Chhattisgarh, Jharkhand, and
Uttaranchal.

THE DEPUTY CHAIRMAN: Now, we shall take up the Privale
Members' Business. Shri P. Prabhakar Reddy, not present. Resolution
No.2, Shri 8.5, Ahluwalia.
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The question was proposed .

THE DREPUTY CHAIRMAN: Mr. Virumbi, are vou i the same form
as you were yesterday?

SHRI S VIDUTHALA!D VIRUMB! (Tamil MNadu) In the opposite
direction, Madam.

THE DEFUTY CHAIRMAN:  Are you depressed today? I have
seern you participating in the discussions. You are a very hard-working MP.
But, those who saw you yesterday would say that you were excetlent,

SHRI S. VIDUTHALAI VIRUMBI:  Thank ycu, Madam Deputy
Chairperson. I express my opmnion regarding the Private Member's
Resolution, moved by my learned Iriend, Shrt S.&. Ahluwalia, regarding the
develcpment of three States, carved oul recenlly.  The reasons atiributed in
this resolution have now been explained by my friend in a very elaborate
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manner, | can say. He further exipained that i his conicuding speech also.
Madam. first of all, the British people, according to their own convenience,
had set up provinces for administrative purposes.  After that, the Congress
Party iself --it was a mass organisation before Independence -- passed a
resolution accepting the principle of linguistic States.  Based on that even
though some States were nol carved out, before Independence, the
Congress Committees were named afier those linguistic areas.  This was
the situation before 1847 . After independence, when people demanded the
implementation the Resolution passed by the Congress party, they
constituted a Committee 1o probe into the matter, and subsequently some
States were carved out on linguistic basis. Madam, lake for example,
Tamil Nadu. Previously, 1 was Madras province. lts border was up to
Orissa. The Ganzam district of Orissa was also a part and parcel of
Madras province, before 1947. It my memory is correct, Shri. A P. Palro,
a person who was actually hailing from Orissa, was a Minister in Tamd
Nadu, that is, in the Madras Province.  So, this gentleman who belonged
o Orissa was a Minister in Madras. Acluslly, he was the person who
worked day and night for the oppressed and the suppressed who suffered
for cenluries together. Madam, after these new States were carved out,
some more demands were raised.  Even during 1955 also, the Jharkhand
issue was raised. After partition, as per the Central Government's palicy,
the pegple who came from Pakistan were 1o seltle in the area, which now
comprises Ultranchal. And the people who were having a cultural
distinction from Madhya Pradesh, had aiready calied their region
Chhattisgarh. Madam, if you go through Jharkhand i1ssue and other things,
you will find that the issue of a separate State for Jharkhand was raised
even before 1955, But the States Reorganisation Commission  refused to
carve It out. When the States Reorganisation Commission refused to do so,
they exerted pressuré on this matter all through 60's, 70's and 80's.
Then, in 1989, the Hon. Home Minister convened a meeling in which the
Chief Minister of Bihar was also present.  In the meeting, they arrived at a
conclusion and | would like to quote the important portion of that. | have
culled it out from the Jharkhand Committee Report. The Report of the
Committee on Jharkhand matters was published in May, 1690 | am
quoting from that: It was reiterated that the Government desired that the
tribal areas and ftribal people should develop without hindrance lo ther
cultural growth --thal 1s very important -- and tor that purpase, a solution to
the problem should be found' within the constitutional frame.” ) am 1giling
you this because, before that, they ihought that due to economic
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3.00 PM

exploitation, they were demanting a separate State. For that purpose, in
1971, | think, sormme deveiopment plan was framed. Under that
deveiopment plan, a high-powered Chhota Nagpur and Santhal Paraganas
Developrment Authority was constituted in 1971 In 1974-75 the tribal sub-
plan concept was actually carved out.

When they were not satisfied with that, the Integrated Tribal
Development Projects were aisc starled. Even though all these authorties
and Institutions were established for the economic development of these
areas, they were not satisfied. Madam, it is not that they were not
satisfied on the econoimic 1ssues, 1hey thought that therr culture should be
safeguarded. That is why they wanted to have a separate State. Therefore,
accorgding 1o this report, the main reason for the coming up ol Jharkhand
Slate was that they wanted 1o develop their culture without hindrance. We
hope theair culture will be kept intact, and that it will be further developed.
Madam, when | say all these things, | want to make it very clear that | am
not in full agreement with Shn 3 5. Ahluwalia, but 1 differ a fittle bit with
him. | want to put the record straight. Madam, he has actually demanded
that ail these Slates shouid be converted inte model States in India. |
totally agree with him as far as the development of these States s
concerned. The help thal has fo be rendered by the Central Government
should be expedited. As far as these 1hings are concerned, 1 stand by Shri
Anluwaliap. But, Madam, at the same time, if we accept the concept that
these States should become model States, then the people in other States,
in other areas, will also demand the same thing. if a separate State is
carved out from the existing State, which you want 0 develop as a model
State, then several requisitions of the type of Jharkband, Chhatlisgarh and
Uttaranchal may a:so come from other States.

SHRI S.5. AHLUWALIAL  Virumbij, thal was nct my  intention.
Through this, | do not want to provoke the people who are agitating in other
regions algo. | am not gving them any allurement. What | am saying is that
since Independence we have developed aur country, we have built up our
country, but we have noted thal there are certain logpholes and there are
cerlain lacunae in our adminstrative system. S¢, when these three new
States have come up let us make them madel States by removing the
lacunae and the deficiencies of the administrative system which we are now
facing in owr system, and which we do nol want to transier 10 these new
States We do not want to send that virus to those areas.

206



[1 December, 260G} RAJYA SABHA

THE DEPUTY CHAIRMAN: There is another thought behind his
thinking.  Why were these States created? i is because the States were
too big, and the complaint was that these areas were being negiected, and
they were under-developed inspile of all the rescurces. You lake Jharkhand,
Utaranchal and Chhatlisgarh which have got all the resources.  So, the
reason of ther becoming separate States was not that they wanled to
separate from their brothers. The reason of their becoming separale Stales
was thal, perhaps, their development will improve by this, and that is why
Mr. Ahluwalia is thinking in that way. They were backward Stales, and that
s why they came out. Now, wilth their becoming new States, they will
become forward States. Your State 1s already a forward State, Mr. Virumbi.

SHRT S. VIDUTHALA! VIRUMBI: No, no, ! am not lalking about my
State. | am talking about the pan-India approach. ._.{nterruptions)...

THE DEPUTY CHAIRMAN:  The basic idea behind their creation
was that they were backward.

SHRI §. VIDUTHALAL VIRUMBE: N is a pan-India approach,
Madam. { did not say it with the motive with which he has interpreted it.
What | say, Madam, is that suppose, if this concept is accepled, it wil
induce some people in olher States 1o raise such demands, and it couid be
taken as an incentive far that. As far as package schemes are concerned,
we have already accepled it. We have aready accepted the package tor
the North-East. There shoulli be a package scheme to see lhat the people
who have actually suffered for long, for decades together, must also come
at par with the people of other developed States. | totalty agree with thal.

There should be no dewviation on this account. H we accept it and develop
these new Slates as model States, then it will create differences among the
States. | do not want 1o hide what | feel, in case | fee!l anything

Inappropriate. This was the first thing that | wanied 1o bring to your notice.
Another thing which | want to say, Madam, is this. These Stales were
carved out not only because of economic reasons,  Uttaranchal,
Chhattisgarh, Jharkhand were carved out not only for economic reasons,
they were carved out because they fell that they belonged to some distinct
paris, that they had some sort of culture which they wanted 1o keep with
them. We cannot blame them for that. They want to keep ther own
culture intact. Madam, within the framework of the Constitution of Iindia, we

must accept i

When  they go out of the framework, then, i@ becomes
Jnconstitutional. if anybody wants 16 save their language, their culture within
the frame-work of the Constitution, we accept 1. As a policy, we mus!
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accept 1. In Bihar, what is the problem? Bihar is a fertile State. The
Ganga river fiows through that State. But they have the waler logoing
problem. Due to this, agriculiural production has aftected. After the
Jharkhand State has been carved out of Bihar, now it is Qoing to starve for
monegy, They will not have any income. The Mover of the Resolution, Mr.
Ahluwalia, has categoncally stated in his Resoiution, "..also the three
respective residual Staies having become poorer due tc their losing major
share of revenue wncome, nalural rescurces, infrasiructure assets, shall be
needed to provide special support with financial package in order to save
their economy from coliapsing.” What | feel is that the Central Government
may appoint a committee to go into these issues for the development of
these Slates. What is the real problem in respec! of the !hree new Slates,
Jharkhand, Chhattisgarh and Uitaranchal? The Government should bring out
a white paper n respecl of each State. They should cull out  information
about the existing infrastructural facilities; and the tacilities that have 1o be
crealed. Unless and unly tne infrastructural facilities are created, those
who want 10 invest in these three States may hesitate 10 do so. Unless
these three Stales are developed industrialy, it will be very difficult for them
to join the mainstream of our Ingdian pohty. Therefore, whal | {eeal is, first,
we have to cull out information about the basic facilities. They have {0 set
Jp High Cowrts. When the  Chief Minister of a newly-formed State was
elected, a problem zrgse as to whe will administer the oath to the new
Chief Minister. Therefore, there are no basic facilities, transport faciities and
power generation. These basic faciliities are required for these people.
Uniess these basic facilities are created, it will be very difficult for the
businessmen to invest their money in these States, or, for  any foreign
country 1o come and invest. First, these States should develop
infrastructural facilities. Only then can they compete with other Siates. | do
not know whether any poem has been writlen in Mythiii language or in any
other language in Bihar. Bl w my language, Tamii, there is a poermn. It
tdescrnibes about a king; and how he buillt a house under the Ganga river in
Bihar.

SHRI 5.5, AHLUWALIA: Just recite that poem in Tamil,
THE DEPUTY CHAIRMAN: Please translate that into English.

SHRI S. VIDUTHALAI VIRUMBI: | will explain. The king had kept all
his weaith in a room, n his house which was bult under the Ganga river.
This poem was wrilten about 2,100 years ago. it was written that a king
who ruled in some parts of Bihar was a rich person. He had taken his
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wealth and put it in & room which was built under the Ganga river. This was
written in Tamil. Now, we are talking about the information technology; and
aboul hi-tech things. But at that time no information technology existed,
yel. they could getl information regarding room build beneath the niver. The
poet says how the king ruled in Bihar. There was some sort of culture. In
thase days, there was no facity fo supply electricity below the river. Still,
they were able to construct the house, What | am trying 1o say is that Bihar
was cullurally a rich State. After the carving out of dharkhand, they have lost
mineral resources. They will not get any income.

THE DERPUTY CHAIRMAN: After all, our ancient university, the
Nalanda was there. Gautam Buddha came from there. It is cullurally a rich
State.

SHRI S. VIDUTHALAI VIRUMBI: People should think so. The former
Prime Minister of Canada, Mr. Pearson, while delivering a lecture in a
university, scme 25 years ago said, "Democracy should be kept strong, not
only miltarily, economically, bul also inteilectually and moraily.” The same
thing was said by a Tamil poel some 200C years ago which means thal,
you have elephants. You have horses, You have the Army, Whatever you
have, in spile of it, you should keep your merale high.,

your name will not be after your death; if you want to keep your
name even aller death, you have 1o see that the moral is prevailing in the
state, 'n the same way, whal the Canadians thought in this Century, cur
own lorefathers thought twenty Centuries ago.  We have such a rich
hertage. We have cultural heritage. But, at the same time, economically,
we are indebted to others; economically, we owe to others. | feel that
along with cullure, economic development shouwld take piace; for economic
development, infrastructure facilities should be there; for infrastructure
facilies, the carved out States cannot themseives do it. Even the Eleventh
Finance Comrmission has failed to fulfil the aspirations of the people living in
india. | will deal with it in detail when the Eleventh Finance Commission
discussion takes place. | do not want to go into it now. What | feel is, the
Central Government should take the three States as btabies thal have o be
nursed. They should be taken care of in such a way that they are developed
at part with the other States in inda,

Wil these words, Madam, | conclude. Thank you very much.

THE DEPUTY CHAIRMAN: When you mentioned your poetry, |
rernember 1 savs lhat the development of a country is not measurerdd by

-
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how many factories or roads or institutions it has. It is quality of the mind
behind it which is most important. This was said on the 28" of April by the
first Minister for Education, Maulana Azad, when he wrote to the
Conslituent Assembly for the grant of his ministry. And, up-till now, we have
not really got s0 much money for education o creale that quality of mind
which is most important. And he mantioned Nalanda and Taxila Universities
in his letter.

Now, Shri Nagendra Nath Oza,
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SHRI FALI. 8 NARIMAN {Nominated): | thank you, Mr. Vice-
Chairman, for permitng me to speak. | supporl this Resolution for two
reasons. In the first place, Sir, | ke the idealism that inspires it, and alsc
the right balance that is struck between the needs of the new born State
and the corresponding needs of the respective parent Siate,

3ir, let me deal, very briefly, with each of these two points. |
beheve thal the key words in this Resolution are "developing them as model
States of India". Thig reguires some inspiralion, soimeg sense of idealism,
but, after 50 years, | regret 1o say, we find a declining curve, not only in
politics but also in svery field of 'amivity thal we have all induiged in. it s a
regrettable thing thal has happened in our country, that we do not have that
inspirational  idealism that inspired our founding fathers in framing a
Constitution which, | believe, , can work, should work and will work for
many, many years, whether with changes or without changes, and which
will always preserve the integrity and sovereignty of india,
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Now why are new States carved out? There is a Constitutional
provision, we need not amend the Constitution tfor it; it does so provide, we
have passed it by law, we have created three new States. They are created
out of three existing States. Merely creating new Statles, and ieaving it at
that, does not soive anv orobiem, but, in fact, it creates more problems.
iinciclore, |oleok upon thus Resolution as an adjunct to the law which
created the new State. Without the infrastructure, without development, the
aspirations of the people who wanled the creation of these new States will
be totally blighted and | personally believe, Sir, that creating new States and
smalf States, where necessary, is a good thing. But it the new Stales are
nat given the wherewithal ngt only 1o survive but also to prosper, and
prosper well, we will have achieved very ittie. But the idea behing this
Resolution, and which | support, is that, after a long period of time, iet us
do something whereby we can show everybody that the three new States
that have been created would serve as models. Models for what? Models
for good governance.

The palpable lack of good governance in all walks of life, 1 believe,
15 at the heart of ali the frustrations and probiems in the country today.
Good governance, | believe, is determined by enlightenment and a spirit of
idealisrn.  Therefore, this spint of idealism, which inspires this particular
Resolution, | strongty support.

The secoerid part of the Resolution, namety, balancing of the needs
of the new States which are to be created as model States and not
neglecting the corresponding needs of the respecltive parent States, set out
very clearly in para () of the Resolution, namely, providing speseial support
with financial package in order to save their economy from collapsing. Now,
when you create States, what do you do with them? The Constitution
contains two provisions, in articles 275 and 282, you provide them with
funds. Thal is what the articies say. FPFarliament has to make a law 1o
provide funds. | earnestly reguest the hon, Ministers and the Government
that we should not merely creale a new State like a new-born baby and
leave it to come up on its own. The Centre has a responsibility to see that
the new-born States are not only given the wherewithal to survive but also
given the wherewithal, as the Resolution envisages, to become meodel
States. Bul a word of warning and, perhaps. my learned friend, Mr.
Ahluwalia, can help here. Creating more homogeneous Stales does help in
maintaining the homogeneity amongst the people as also in fulfilling their
aspirations. But | earnestly request the representatives of the people from
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these areas not T0 neglect them and politicise issues. Otherwise, they will
not be the model States that we are expecting them to be, but just three
new humdrum States. Thank you,

SHRI B. 4. PANDA (Crissa) : Mr. Vice-Chairman, Sir, thank you for
giving this opportunity to support this Resolution. The creation of these
three new States was a historic development, 1 say 50, not because the
Sates have not been crealed in the past or may not be created in future,
but because it gave us an opportunity, as a country, to showcase the
workings of our democracy for the whole world. In this part of the world,
where we live, this is no mean achievement. Not looking at the past, but
looking forward, this is atso a historic opportunity 1o redefine governance, as
it has been practised in our 50 odd years of independence, an opportunity
to meet our peoples' aspirations of creating model States which may pave
the way for an all-round development of the country, The objective of
creation of these States, apart from the idealism that Mr. Nariman has jLst
talkked about, is t0 take the Government cioser {0 the people.

It has been predicated on our experience of large States'
administration being unwieldy. It has been predicated on our experiences of
people's aspirations not being met. But the answer is not just to create
smaller States, but to create better administered States. Otherwise, Sir, we
could be tacing not idealism but tragedy if we end up with having badly
administered poor States. |t would be a far worse situation than before.
Where would that process end? We cannot keep on chopping up our
States or other administrative units, if it does not achieve any purpose. We
have heard about the need for funds and infrastructure. In the past few
weeks, we have read in the media about the terrible lack of both. For
instance, we have read of officials of these new States being literally on
streets because their housing has not yet been provided for, paper waork
and files being in godowns because the offices have not yet been provided
for. In such an environment the joyous celebrations and the idealism that
werhave been a witness to could fast deteriorate into such basic issues as
even law and order. If infrastructure is not in place, whatl to speak of any
industrial development, what to speak of Governmental efficiency, the
possibility exists that unless we move fast, these States will be faced with
far more red-tapism and far slower process of Government dealing with
people's needs than before. The need for funding and the need for
concrete plans are both important and urgent; otherwise, not only will we
have failed in achieving the objective of taking the Government closer to the
people, we will in fact have achieved exaclly the opposite. The result would
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be counter-productive, As | said before, this js a historic opportunity. That
is more s0 because we are getting & chance 10 start with a clean slate,
This is an wnportant issue because both at the national level and at the
levei of various Siates we have already seen and experienced the difficulty
of restructuring the existing systems. In my State, we have seen the
restructuring of the power sector. The State Electricity Board has been
broken up into distnbution company, generation company and an
independent requlatory authority. We have seen a great deal of birth pangs
in giving rise to this new restruclured set-up. Bul here we have an
opporiunity in these new States in the power sector 1o start wilth a clean
slate, to start on the basis of new policies that have been put in place as a
result of economic lberalisation over the past decade. This is not limited to
the power secior alone. This can be applied across the entire spectrum of
thre States. For instance, take the case of education. Here is a golden
apportunity for these States to start with a higher allocalion than we have
been able 1o demonstrate in the rest of the country in the last 50 years,
higher allocation to primary and secondary education and better allocation
for primary health care. There is need for better use of funds. We have
seen the misuse: we have seen lhe poor Ulilisation of Government's efforls
at providing funding for industrial growth almost across all the States. Here
15 a chance to bring in models that have worked in South Asia very
spectacularly, for example, based on the Grameen Bank system in
Bangladesh, to bring in micro credit facilities rather than to keep funding the
white elephants which would not necessarily have a future.

Sit. in conclusion, | would also like to thank Shri Ahluwalia for
propusing this Resolution which does not have any political motive; but 1t
has tremendous scope for our country and its future.  And what we do n
these coming months will define how well our democracy will be worth
showcasing in the next 5Q years. Thank you,

A AT FT A (ITRTH) : GYAE, ITAWRIE Y, IR g Af
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TAied & TR ey 99 At #) g T @1 i @9 g ol b A
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SHRI A. VIJAYA RAGHAVAN (Kerala)) Thank you, Mr. Vice-
Chairman, Sir, for giving me an opporlunity o express my views regarding
the resclution moved by Shri 5.8, Ahluwaliaji. This relates to the three new
States which have recently been formed. This also deals with a special
financial assistance to these new Stales and ihe remamnmg par! of the
bifurcated States. Here, we have 10 seriously discuss about the present
financial position of the different States in our country. We are forming
new States and asking packages for both parts of these Stales. Whal is
the financial position of the existing Stlales in our country?  The industrially-
developed State of Maharashtra is facing an acute financiat problem. Again,
agriculluraily-deveioped State of Punjab s also facing acuwte  financial
problem  Then, the most populous Stale in our country, Uttar Pradesh, is
alse facing financial problem. So, moest of the States are not even ahle 10
give pensicon to their retired Government employees. There are no sufficiant
funds to strengthen the agriculture base. So, the financial problem s very
much there I all the States.  Even then, we are asking far new and new
States and new and new packages. Actually, the reconstitution ¢f States
on linguistic basis, in 1956, was an urgent need because that was against
the legacy ol the British regime. They divided the Stales according 1o the
interests of the British people. So, naturally, there was a movement among
the people to divide the States on the basis of language. 3o, the States
were reorganised on a lingustic basis. There was a common lradition,
legacy. culture, eic. Why is there backwardness in the States? What 1s the
reason? The reason 1s the general financial backwardness of our country.
That is the main reason for the backwardness of our different regions.

Secondly, it is the uneven growth. We have invested more money
rto it The uneven growlh has also contributed towards the backwardness
of some regions, whether it is  industry or agriculture. So, the
backwardness itsell & a by-producl of the policies of the successive
Governments. Then now will this problem of backwardness be solved.?
What is the selution? Can we sclve this prablem by dividing the Stales
time and again? What happens after the formation of these three new
States? | think, now, it is the turn of Maharashtra. it was reported from
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Maharashtra that two days ago there was a hot debate regarding new
Vidarbhha in the Maharashtra Assernbty. A similar move is being made by
Jammu and Kashmir. An attempt is being made to divide it on communal
ines - Buddhists, Hindus and Muskms. You are dividing it on the basis of
resourcas. If this w the situabon, where wil be the end?” Now the
process has staried. A Pandora's box has been opened. The situation is
bad. What would the other countries think about us?  Now, take
Yugoslavia. What was the main reason lor the infernational squabbles and
other things?  The mamn reason was, lhey wanled 1o divide the couniry

according to the resources. Then the separatism came. You put more
resources in some States and less i others. There are resources in many
Slales. Then there will be a move for separatism. Croatia was

segregated from Yugosiavia. VWhat was the reason? |t was minerals So
you are dividing the country according to minerals, according to industry,
according to agriculture. Then, where would be the end? That also would
lead to disintegration. So, while thinking about the reorganisation of Slates
or packages, we must have to accept one realily that almost ali paris of this
country are still backward. How wiil this problem be solved? ls forming
new States the only panacea? We musl have 1o think about! strengihening
the existing system. For backward areas, a Special Autonomous Council
should be formed. You will have 1o think about the development. There
are some backward sectlions. You should think aboul some special
programme for them. You should think abeout the upift of that section.
That spirit should be there, We musl have 1o think about the existing
Centre-State rélationship. The report of the Sarkaria Commission s before
the Central Government. Have we slrengthenad the State Governments by
aliotling more resources to them? Are we planning 1o have a new system of
sharing the tinancial rascikces between the Centre and the Siales? The
reports of successive Finance Commissions are also there.  [hd the Ceniral
Governmeni come forward to ‘mpiement the suguestions of the Sarkaria
Commission? What are we doing?  Right from the commencemant of the
Constitution, there has been a trend to take more powers from the Stales.
The Centre is accusing the States. The Cenire iiseff is acauiring more
powers. Wa are not strengthening the States by not giving more financial
powers to the States. And what is the approach of this Government?  This
Governmen! also did not give more financial powers 10 the States.  The
Report of the Eleventh Finance Commission met with opposition from almost
all the State Governments of our couniry. 350, we must Think about giving
more financial powers to the States. Without discussing that matter you are

Ln
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giving some package to some State and some package to the other State.
What will be the result? Would it help us in strengthening the integrity of
the naticn? Then, we have a system of Panchayati Raj institutions, It
also requires to be strengthened.  You should give more financial powers
to the States. The States, in turn, should give more financial powers to the
Panchayati Raj institutions. ‘Whie solving the problerm of backwardness, we
must think ahout strengthening these institwtions.  Right from the PR's, you
should give more financial powers o the village-level institutions.  You
should also strengthen the Gram Sabhas. We have to find cut from where
we can give more and more money.  This kind of approach is required.
Instead of creating new States, new packagas, our approach should be to
sirengthen the Panchayal Raj institutions. Give them more financial powers.
Give more financiai powers 1o the States.  Strengthen the States as well as
the Centre. That will iead 10 the integrity of the nation. That will heip
strengthen the unily o©f our country.

instead of that, we are thinking in a different direction that will be
very much damaging to this nation.  Anyway, | am congratulating  Shri
Ahluwalia for this Resolution. Bul while discussing this Resoclution, we must
think abou! strengthening the other institutions, instead of torming new
States. This is the only way to solve this problem. Sir. creating new States
and giving them more packages would not be the only way lo sclve the
problem of backwardness. This will create more problems. But instead of
that, we have to think about autonomous councils and giving more financial
powers to the States as well as to the Panchayati Raj institutions.  Thank
you, Sir.
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W. THEF wE © F, 7H ewe ol 1 e, gxa aEmge T R
SugEds (3 dae arrfEan)  ofet uE BAe s aifdo

1. wrda vEG & vw TE o werea. 6 ama alv oih F o el f
R aga searel &, gga A3 W= gwi B &, At oft @ga E S £ A
TOE 10 9% Wi GHEETO I FAH B WEd & 1§ ST &) RS 0
T 7T AT gvT a4 o Ia &) awed R | UE B AN B9 a9
frfod ofquers =0 oh € N = ORET rar } 6 &9 9 oo A ¢
FTE Ao & a8 FEE el IR 8 WY B oA € R g9 fessh
g of T g wran }) gy awd gt et okl wm @ o9 e g
zqTd i e IuF [T 3o v off 7@ = R0 9§ | e # oy
D gy iy afee arfes &9 argw et & amm, & et A 99 96 Saa e
3 famy & e A raga 8 @)

Iuaeas (31 |@eivy aETEifea) - s@ snu e ed feem ) @ eq
a & owm & e wefen s 33 X, 3a wHy gE ad) @gEit #oerg 24
Now, further distussion on this Fesolution wil take place on 157
LUecember, 2000, at the time alloited for the Private Members
Faesofulions.,

The House stands adwourned tit 11.00 am. on Monday, the 4"
Decambier, 2000,

Tre House then adicurned at five of the clock tili eleven of the ciock
or Monday, the A" December, 2000,




